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(e) The question of determination 
of seniority of Material Clerks is sub 
judice in the Calcutta High Court and 
a dechiori will be taken aft,?r the court 
case i � finalised. 

Aid plan to redUCe Child Labour 

2775. SHRI HANNAN MOUAH: 
SHRI SAIFUDDIN CHOW­

DHARY: 

Vf ilJ the Minister of LABOUR be 
pleased to state : 

(a) whether there i9 any proposal 
under consideration of Government 
celled d Aid plan to reduce child 
labour·' in the country; 

(b.) if not, the reasons therefor; 

( c) wp.ether Government are aware 
that the West Bengal Government has 
decided to introduce a scheme of 
financial assistance for non-institu-
tional care of destitute chi ldren to 
reduce the number of child labour in 
the country ; and 

(d) if so, the reaction of Govern­
"nent thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOU1R (SHRI T. 
ANJlAH) : (a), No, Sir. 

(b) The recommend.ations made by 
the Committee on Child Labour are 
under consideration by the Empowered 
Committee recently appointed by the 
Government. 

(c) Yes Sir. , 
(d) The Scheme is being studied. 

llldo-Alea.n Coo»,ra#on Jn T,a.de, 
Jnlastry and TeclmleaI Fiel• 

27'16. SBRI P. M. �YJQEI): 
SHRI GHULAM RASOOL 

KbcHACK! 

Will the Minister of EXTERNAL 
Al"'F AIRS be pleased to state : 

, . . -

( a) whether India and Association 
h South-Eastern Nations have a&r�d 

W ntten A nsv:-e,-, 
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to take several steps to enhance co­
operation in trade, industrial and 
technica l fields; 

( b) if s<>, whether talks in tip 
regard were held in Kuala Lampur in 
the month of May, 1980 ; 

(c) what was the outcome of the 
fa lks� held between Indian and 
ASEAN officials during the meeting 
µieeting is laid on the Table of the 
try at present, State-wise? 

(d) what are the other steps likely 
to be taken in this regard? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
.R AO) : (a) and (b) . Yes, Sir. 

(c) A copy of the Joint Press State­
ment issued at the conclusion of lhe 
meeting is laid on the table of 1 he 
House. [Placed 1n Library. See No. 
LT-994/ 801 . 

(d) Proposals under cons1deration 
will be discussed with the appropriate 
ASEAN authorities regarding their 
further implementation.  

Unemployed Persons, State-Wise 

2777. PROF. RUP CHAND PAL : 
Will the Minister of LABOUR be 
pleased to state the number of regis­
tered unemployed persons in the coun­
try at present, state-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUtR (SHRI ·r. 
ANJIAH)• : The available information, 
which relates to the nmnber of job­
seeker8 (all of whom are not neces­
sarily unemployed) who were on the 
Live Register ot' Employment itx­
CltJlnges in each State/Union "I'erritoi-y 
as o,n �0-4-1980, is �ven in the stat� 
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m�ilT a af ea. 




